
LOK SABHA DEBATES

i
LOK SABHA

lfonday, May 17, 1976/Vai*afcha 
27. 1899 (Safca)

fltoB Lofc Sabha met at Eleven of the 
Clock

CM*. Speaker m tfie Cfafrj

PAPERS LAID ON THE TABLE
Annual Report or NCDC, New Djlhi 
f<m 1974*75 awd ‘Corrigendum’ to 
■ Amm*L Rijhjrt or 1CAB for 1971-72
* 1UB DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE 4ND IN THE 
DEPARTMENT OF CUITUKE (SHRI 
P. P YADAV) • Sir, on behalf ot Shri 
A, C George, I beg to by on the Table 
A copy ot the Annual Report (Hindi 
and English versions) of the National 
Cooperative Development Corporation, 
New Delhi, for tbe year 1974-75 under 
sub section (3) of section 14 ot the 
National Cooperative Development 
Corporation Act, 19«2. [Ptocp-l in 
Library. See No LT-10857/761

S;t, on behalf of Shri Shah Nawaz 
KUon, i beg io lay on the Taol* a 
'Coriigendum' to the Annual Report of 
tike Indian Council of Agriculture 
Research, New Delhi, for the year 
1971-72. [Placed in Library. See No 
LT-10858/761
Notitjcations under Cb w ral  Excise 

Rinuis, 1M4
THE MINISTER OF STATE IN- 

CHARGE Or TBS DEPARTMENT OF 
lUBVXNXnS AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE)* I 
beg to lay on the Table a copy each of 
Tfotfficatlons Nos. GAR. 817(B), GSJR. 
tlldR  and GJW»< 319(B) (Hindi and 
Xttfcliyh versions) published in Gazette 
IW L S -l

2

cf India dated the 1st May, 1979 issu
ed under the Central Excise Rule;. 1944 
together with an explanatory memo
randum. [Placed in library. See No. 
LT-10859//76],

T amil Nadu Commercial Crops 
A ssessment A ct, 1976

Simi D. P. YADAV. sir, on behalf 
of &hn Annasahib P. Sbinde, I beg to 
lay cn the Table a cop/ of the Tamil 
Nadu Commercial Crops Assessment 
Act, 1976 (Hindi and English versions) 
(President’s Act No. 5 of 1976) publish
ed in Gazette of India dated th-* Slat 
Ma»ch, 1976, under subjection (3) of 
section 3 of the Tamil Nadu State 
Legislature (Delegation of Powers) Act, 
io;*, [Piaced in Lib'ury See No.
, T-: 0860/76]

A nnual Reports or A gko-Ixdpstbial 
Corporations or UP Jammu & 
kashm ir  for 1974-75. 1971-72 & 1972- 
73, A STATEMENT & NOTIFICATIONS UNDER

W il d  L ite  (P r o t e c t io n ) A c t , 1972

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL) I beg to lay or tbe Table—

(1) A copy each <>f <he following 
Reports (Hindi and English 
versions) under Sub-secUos (l> 
of section 619A of the rJcnv 
pames Act, 1956 —

Annual Report of UP. 
State Agro-industrial Cor
poration Limited, Lucknow, 
for the year W4-75 along 
with the Audited Accounts 
and the comments of the 
Comptroller 'md Auditor 
General ihereon. [Pl<rced 
tn Library. See No. LT- 
10861/76]


